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RECRUITMENT FOR THE POST OF
SENIOR PRIVATE SECRETARY / PRIVATE SECRETARY

F.301-Ad(AD)/DR/2025-26 _ Dated the 02@ September, 2025

Based on the marks obtained by the candidates in Written Examination,
Skill Test and Interview held on various dates, in context with recruitment against
vacancies of Senior Private Secretary and Private Secretary in the ITAT as
published by Vacancy Circular No.F.301-Ad(ATD)/DR/2024-25 in Employment
News dated 02nd to 08th November, 2024, the following candidates have
succeeded for appointment to the post of Senior Private Secretary: -

Select list of Senior Private Secretary

SL No. | Roll No. rhltle [ ' ~Name
A-045 Mohd Monis

B-059 Ms. Thummalapalli Naga Teja Shirisha
D-047 Ms. | Mittali

D-042 Mr. | Ambuj Mishra

D-058 Mr. | Sourabh Godara

D-101 Mr. | Sandeep Kumar

A-017 Ms. | Nimisha Arora

D-080 Ms. | Kumari Abha

B-041 Mr. | Neelesh Kumar

A-026 Mr. | Tarun Kushwaha

D-092 Ms. | Sakshi Swami

B-021 Mr. | Y.Sadashiva

M-077 Ms. | Karishma Jitendra Pawar
L-031 Mr. | Saumya Srivastava
D-051 Ms. | Pooja Mittal
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v Wait list of Senior Private Secretary
Sk No. | Roll No. | Title Name
D-075 | Mr. | Rajat Yadav
K-180 | Mr. | Ankit Kar
A-001 | Mr. | Rajeev Kumar Sen
D-069 | Ms. | Ashwani Rao
D-061 | Ms. | Vidhi
K-235 | Mr. | Diwakar Chandra
K-122 | Mr. | Mohd Zia Usmani
A-043 | Mr. | Diwakar Shukla
A-042 | Mr. | Manish Mishra
10 L-069 | Mr. | Aamir Siddiqui
11 C-010 | Mr. | Madabushi Ranganath Vithal
12 C-064 | Ms. | Nissankararao Ramya Devi
13 C-043 | Mr. | Chennavarjula Sai Kumar Sharma
14 K-204 | Mr. | Asmit Pramanik
15 D-028 | Mr. | Aniket Chand
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= 2. Please note that in case, the candidate in the Select List does not accept
offer of appointment or after accepting the same, fails to join on the said post
within the prescribed time or the extended time, if so accorded by the Competent
Authority, the post shall be offered to the candidate(s) from the same category in
order of merit enumerated in the wait list relevant to the post. The wait list shall
be valid for a period of one year or till next recruitment for the post, whichever is
earlier.

3. The result viz. select list and wait list for the post of Private Secretary shall
be published separately in due course.

This issues with the épproval, of the Competent Authority.
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